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Affidavit to be filed by the candidate alongwith nomination paper before the returning officer for
election to Council of States from Rajasthan Constituency.

PART-A
|, MADAN LAL S/O SHRI BALU RAM, aged 74 years, resident of Ward No.38, Jadam Nagar, Radhakrishanpure,
Sikar, Rajasthan-332001, a candidate at the above election, do hereby solemnly affirm and state on oath as
under:-
(1) | am a candidate set up by BHARATIYA JANATA PARTY.
(2) My name is enrolled in 35, SIKAR AT SERIAL NO.91 IN PART NO.175.

(3) My contact telephone number(s) is/are: 9829298024 and my email id: Not Applicable and my social medla
account is/are (i) Facebook: madanlalsaini350@gmail.com (i) Twitter Account: Not Apphcable
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